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SHRIMATI PARVATHI &BJSH- 
TSfAUT: Tlse hott. Minister has said
that a uniform legislation is being 
considered in this regard. But 1 

-would like to  know whether the 
Government is talcing Steps to con-
su lt the State Governments and 
request them to issue the rules at 
least making it compulsory as far as 
the Hindu Marriage Act is concerned

SHRI H. R. GfOKHALE: As 1
said, under the existing law, it 
relates to the State Government But 
when we are considering the whole 
question, if may be that the State Gov-
ernments will not he concerned ^ut it 
may be the concern of the Centre and 
the Central Act will provide ior 
such legislation. Meanwhile we are 
constantly in touch with the State 
Governments and we are reminding 
them that it is their responsibility 
to frame the necessary rules As I 
mentioned earlier, most of them have 
not framed the rules.

SHRI K. GOPAL: The hon.
Minister has said that under the 
Hindu Marriage Actr registration ij. 
not compulsory. But some of those 
who have gone abroad with their 
wives, either for higher studies or for 
employment, have got them*et\ es 

married for the second time Some 
four years ago, a man who had *’jrte 
abroad married for the sectmd time. 
Under the Hindu M aniage Act. is if 
allowed?

SHRI H. R. GOKHALE- First of 
all the confusion is this The ref>h 
tration has by itself nothing to do 
with the validity of the marriage 
Even where registrations is compul-
sory and registration is not done, 
it means that it involves penalty on 
the person who fails to register the 
marriage. But in this particular c*se, 
I  do not know what should be done. 
Now, all this will be taken care of 
under the proposed legislation on 
which we are working:

Keductioa ia tike Price* of l i f e  Saving 
Drags

*37. SHRI RAGHUN AND AN LAI. 
BHATIA: Will the Minister of
CHEMICALS AND FERTILIZERS be 
pleased to state:

(a) whether any final decision has 
been taken about reduction in tbe 
prices of some of the essential life 
saving drugs; and

(b) if so, salient features thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF CHEMICALS AND 
FERTILIZERS (SHRI C. P. MAJHI):
(a) and (b). A statement is laid on 
the Table of the House.

fPlaced »n Library. See No. LT-103<T&t 
76].

SHRI RAGHUNANDAN LAL
BHATIA- Sir. most of the drugs are 
produced by the big monopoly houses 
and they are charging very high pri-
ces for the drugs they produce. Keep-
ing m view the 20-point programme, 
whether the Government has taken 
steps for the supply of the essential 
life saving drugs to the weaker sec-
tion^ of the society? If so. whether 
the Government is considering re-
duction m the ptices of tho life saving 
drugs?

SHRI C. P MAJHI* Sir. the Hathl 
Committee has given it* revommenaa- 
t>on< and Government has been con-
sidering the imputations of the recom-
mendations m so far f»s the reducron 
ji, tin in ces of the drugs is concern-
ed a mattei of fact eei’t'jin
items hnve hwn t^ken inio conw^eca- 
tmn and price*? of some medicines ha\e  
been reduced But the matter is it il 
encaging the attention of the Gov-
ernment and the Ministry is cnnwrltr- 
ing as to how far the prices could he 
reduced.

SHRI RAGHUNANDAN LAL 
BHATIA: May I know from the 
Government whether it is considering 
the question of setting up a  National 
Drug Authority to look into Jhic pro-
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blem? What are  the mam recommen-
dations of the Hathi Committee and 
Which of the recommendations Gov-
ernm ent has accepted?

SHRI C P  MAJHI As I said, this 
m atter is still engaging the attention 
of the ministry and the ministry is 
shortly to take a decision on the re-
commendations The setting up of a 
national diug authouty is also und r 
consideration

SHRI BISHWANATH RO\ In wtw 
of the fact that the life-saving drugs 
are costly for the common man Is 
there anv proposal undei the conside-
ration of government to produce them 
In the public sector**

SHRI C P MAJHI Yos Sir

SHRI PRIYA RANJAN DAS MUN 
SI May I know whether it is a fact 
that immediately after the declaration 
Of emeregncy the multi-national com-
panies increased the basic piice^, of 
life-saving drugs without the know 
ledge of the government ind  also 
whether it is a fact that vihen this 
came to the knowledge of the gov-
ernment they could not prevent it’ 
Is it also a fact that whatever p-opoi- 
tion of these drugs they were nroduc 
ing before the emergency the\ did not 
do it after the emergency’

SHRI C P MAJHI We did not 
come across increase of prici s 
m u'ti-nationa’ companies But the 
government is alwa’s s keeping a watch 
actively As a mattei of fa^t thpre 
is statutory control on drag prices 
and whenever su<h thin s happen we 
take note of those thincrs> and no 
the  needful

SHRI M RAM COPAL REDDY- 
The longevity in the nation nas gone up 
from 27 to 54 years On account ot 
the reduction m the prices of life- 
saving drugs is it likely to go up to 
60 years and if so, what will be its 
effect on population’

SHRI C. P. MAJHI: We very
much hope so.

DR RANEN SEN. Is the govern-
ment aware of the fact that by and 
large the products of multi-national 
companies are costUer than the com-
parable products of Indian firms’ If 
so maj 1 know why the government 
is taking nearly a year to take a 
decision on reduction of pnt.es’ The 
Hathi Committee submitted its report 
on 8th April last year and lodaj we 
aie  jn 9th March Still the govern-
ment is considering the report' May
I know wh> at least the foreign com-
panies who aie taking more money 
JLiom thi Indian people are not taktn 
to task and foiced to reduce their 
prices’

SHRI C P MAJHI The Hathi 
Committee s recommendations have
£u-» caching significance and the
government is aware of all those com-
plications The Government are
seized of the problem and we hope 
that the multi national companies 
whu h h ive been monopolising cer 
tain drugs will be controlled after 
our public sector undertakings take 
up the leadership We hope things 
will become easier then

New Fuel Supply System

*3(1 SHRI P GANGADEB- 
SHRIMATI ROZA DESH 

PANDE-

Will the Mimstci of PETROLEUM 
be pleased to state

(a) whether his Ministry is consi-
dering a new fuel supply system, 
and

(b) if so, broad features thereof’

THE MINISTER OF PETROLEUM 
(SHRI K D MALAVIYA) (a) and 
(b) To cater to the special needs of 
the agricultuxai sector, the Indian 
Oil Corporation have been setting up 
farm fuel centres in the rural areas




